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Supreme Court [28]

Arun Kumar Sharma v. State of M.P., (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine
SC 1424

Asian Paints Ltd. v. Ram Babu, (Ahsanuddin Amanullah and Prashant Kumar Mishra, JJ.), 2025
SCC OnLine SC 1427

G. Kalawathi Bai v. G. Shashikala, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
1437

G. Mohandas v. State of Kerala, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1434

Indian Oil Corpn. Ltd. v. Shree Niwas Ramgopal, (Pankaj Mithal and Ahsanuddin Amanullah, JJ.),
2025 SCC OnLine SC 1422

Jaykishor Chaturvedi v. SEBI, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1441

Kathyayini v. Sidharth P.S. Reddy, (Vikram Nath and Prasanna B. Varale, JJ.), 2025 SCC OnLine
SC 1428

Kattavellai v. State of T.N., (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 1439

Krishan Gopal v. Gurmeet Kaur, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
1438

L. Muruganantham v. State of T.N., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1444

Mandeep Singh v. State of Punjab, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 1420

Meena v. Prayagraj, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 1433
Neethu B. v. Rajesh Kumar, (Vikram Nath and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 1435

Oriental Insurance Co. Ltd. v. Niru, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 1431

Pandurangan v. T. Jayarama Chettiar, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 1425

PNB Housing Finance Ltd. v. Manoj Saha, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 1443

Pradeep Bhardwaj v. Priya, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1436

Sanjay Kumar Jain v. State of Karnataka, (Surya Kant and J.K. Maheshwari, JJ.), 2023 SCC OnLine
SC 2444

Sanjay Kumar Jain v. State of Karnataka, (Surya Kant and J.K. Maheshwari, JJ.), 2023 SCC OnLine
SC 2445

Sanju Bai Prajapati v. New India Assurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod Chandran,
J1.), 2025 SCC OnLine SC 1430

Shubha v. State of Karnataka, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC OnLine SC
1426

Subhra Kabasi v. Ranjeet, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2446

Suresh Jatav v. Sukhendra Singh, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 1432

Torino Laboratories (P) Ltd. v. Union of India, (K.V. Viswanathan and Joymalya Bagchi, JJ.), 2025
SCC OnLine SC 1440
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Umedraj Jain v. V. Sudarsanan, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
1423

Vibhor Garg v. Neha, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
1421

Vijay Kumar v. Central Bank of India, (P.S. Narasimha and Joymalya Bagchi, 1J.), 2025 SCC
OnLine SC 1442

Vikram Bhalchandra Ghongade v. Girls High School & Junior College, (Sudhanshu Dhulia and K.
Vinod Chandran, JJ.), 2025 SCC OnLine SC 1429

Allahabad High Court [59]

Anand Prakash Tripathi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4107

Aradhana Pandey v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine
All 4161

Azaz Ahmad v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 4115
Bahadur Singh v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 4147
Bano Bibi v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 4134

Bano Bibi v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 4135

Bitaniya v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4116

C/M Sant Sita Ram Pharmacy College v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC
OnLine All 4154

D.A.V.P.G. College v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4140

Devendra Pratap Singh (Dr.) v. State of U.P., (Arindam Sinha and Dr Yogendra Kumar Srivastava,
J1.), 2025 SCC OnLine All 4153

Geeta Maurya v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 4132

Gufran v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4155

Jasbeer Kaur Saluja v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4122
Kamala Kant v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 4133

Kamlesh Chandra v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4139
Lakshman v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4128

Mahendra Singh v. U.P. Power Corpn. Ltd., (Abdul Moin, J.), 2025 SCC OnLine All 4141

Mahtab Alam v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4127

Malkhan v. State, (Jitendra Kumar Sinha and Vivek Kumar Birla, JJ.), 2025 SCC OnLine All 4114
Man Singh Verma v. Union Of India, (Rajeev Singh, J.), 2024 SCC OnLine All 8900

Man Singh Verma v. Union Of India, (Rajeev Singh, J.), 2024 SCC OnLine All 8901

Mohd. Faisal v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4109

Mohd. Naeem v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4108

Mohd. Saleem v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4118
Mohd. Zaeem v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4112

Mohiuddin Khalid v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4145

Mustkeem Ali v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4110
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Nand Kishore v. State of U.P., (Jitendra Kumar Sinha and Vivek Kumar Birla, JJ.), 2025 SCC
OnLine All 4113

Nandkishor Sahani v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4157
Naveen v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4126
Parvez Alam v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4124

Pramod Kumar Singh v. State of U.P., (Arindam Sinha and Dr Yogendra Kumar Srivastava, JJ.), 2025
SCC OnLine All 4150

Pramod Kumar v. State of U.P., (Manish Mathur, J.), 2022 SCC OnLine All 2658
Prempal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4119
Prempal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4121

Priyanka Yadav v. State of U.P., (Arindam Sinha and Dr Yogendra Kumar Srivastava, JJ.), 2025 SCC
OnLine All 4151

Raghvendra Singh v. State of U.P., (Arindam Sinha and Dr Yogendra Kumar Srivastava, JJ.), 2025
SCC OnlLine All 4149

Rakesh Kumar Tiwari v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4144
Ram Pher Yadav v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4138

Ranvijay Singh v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4143

Ritu Shukla v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 4131

Riyaz v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4106

Saket Vidyapith Inter College v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All
4156

Santosh Narayan Tripathi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4136

Satendra Kumar Pandey v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 4160
Satendra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4120

Shiv Bansh Verma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4142

Shiv Bhajan Maurya v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4158
Shiv Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4137
Shivam (Minor) v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4148
Shivnath Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4123
Shyamlal v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4159

Sumit Kumar v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine All
4152

Sunita Salvina Austin v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4146
Umesh v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4130

Veeru v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4125

Vishal Ray v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4117

Vishu v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4129

Zohair Hazan v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4111
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Andhra Pradesh High Court [77]

A.P. Higher Education Regulatory & Monitoring Commission v. A.P. (P) Engineering Colleges
Managements Assn., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC OnLine
AP 2566

Acharya Nagarjuna University v. Provident Fund Commr., (Dr Venkata Jyothirmai Pratapa, J.),
2025 SCC OnLine AP 2616

Ambati Satish Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2545

AP Judicial Office Sub Ordinates Assn. v. State of A.P., (R. Raghunandan Rao and Sumathi
Jagadam, JJ.), 2025 SCC OnLine AP 2617

B. Eswara Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2614
B. Prabhakara Rao v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 2601
Bandaru Chandra Sekhar v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2588

Bandaru Kanya Kumari v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2582

Boreddy Madhu Sudan Reddy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine
AP 2593

C. Manjulamma v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2581
Chakali Pavan Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2557

Challa Narayana v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2547

Chintakunta Kannaiah v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2587

D. Zeenath v. State of A.P., (R. Raghunandan Rao and K. Suresh Reddy, JJ.), 2025 SCC OnLine AP
2580

D.RK.V. Prasad v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2590
Done Durga Prasad v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2559
Duvvuru Supraja v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2550

Electricity Backward classes Employees Welfare Assn. v. State of A.P., (Dr Venkata Jyothirmai
Pratapa, J.), 2025 SCC OnLine AP 2613

G. Lakshmi v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2609
Gandi Srinu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2615
K. Anitha Devi v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2594

K. Lakshmi Narayana v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2555
K. Sai Nath Kumar Reddy v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2597
K. Sankara Rao v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 2602
Kadiri Hanumathu v. K.N. Sreenivasa Setty, (K Suresh Reddy, J.), 2025 SCC OnLine AP 2543
Kion Projects & Industries v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2574
Kion Projects & Industries v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2575
Kion Projects & Industries v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2576

Kondarangareddygari Maha Lakshumma v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025
SCC OnLine AP 2595

Kothamasu Manikranth v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2552

Kottevalla Jayaprakash Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
2546
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(Shammi Khan, Member (Judicial) and Sameer Kakar, Member (Technical)), 2023 SCC OnLine
NCLT 49851

Supreme Court of the United States [8]

A.A.R.P. Et Al. v. Donald J. Trump, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel A.
Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 5

Apache Stronghold v. United States, Et Al., (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel
A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 4

Donald J. Trump v. Gwynne A. Wilcox, Et AL, (John G. Roberts, Jr., C.J. and Clarence Thomas,
Samuel A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh,
Amy Coney Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 9

Janice Hughes Barnes v. Roberto Felix, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel A.
Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 2

L.M. v. Town of Middleborough, Massachusetts, Et Al., (John G. Roberts, Jr., C.J. and Clarence
Thomas, Samuel A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M.
Kavanaugh, Amy Coney Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC §

Oklahoma Statewide Charter School Board, Et Al. v. Gentner Drummond, (John G. Roberts, Jr., C.J.
and Clarence Thomas, Samuel A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch,
Brett M. Kavanaugh, Amy Coney Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US
SC7
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Ryan M. Fecteau v. Laurel D. Libby, Et Al., (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel
A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 6

Stamatios Kousisis, Et Al. v. United States, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel
A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barett and Ketanji Brown Jackson JJ.), 2025 SCC OnLine US SC 3

Australia High Court [5]

King v. Cem Batak, (Gageler, C.J. and Gordon, Edelman, Steward, Gleeson, Jagot and Beech-Jones,
11.), 2025 SCC OnLine HCA 1

Lendlease Corpn. Ltd. v. David William Pallas & Julie Ann Pallas, (Gageler, C.J. and Gordon,
Edelman, Steward, Gleeson, Jagot and Beech-Jones, JJ.), 2025 SCC OnLine HCA 3

Mathew Cucu Brawn v. King, (Gageler, C.J. and Gordon, Edelman, Steward, Gleeson, Jagot and
Beech-Jones, JJ.), 2025 SCC OnLine HCA 4

Ralph Babet v. Commonwealth of Australia, (Gageler, C.J. and Gordon, Edelman, Steward, Gleeson,
Jagot and Beech-Jones, JJ.), 2025 SCC OnLine HCA 2

Renae Evans v. Air Canada, (Gageler, C.J. and Edelman, Steward, Gleeson and Beech-Jones, JJ.),
2025 SCC OnLine HCA 6

Central Rules [1]

Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified
Foodstuffs (Amendment) Order, 2008

Central Notifications [147]

Ministry of Consumer Affairs [Noti. No. S.O. 400(E)]

Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/LLP-24/37(3)/Strike Off/2024-25/2006]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1838]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1839]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1840]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1841]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1842]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1843]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1844]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1845]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1846]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1847]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1848]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1849]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1850]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1851]
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(2)/2024-25/1852]
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Ministry of Corporate Affairs [Noti.
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No.
No.
No.
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No.
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No.
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No.
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No.
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No.
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No.
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No.
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. ROC/C-PACE/STK-2/248(2)/2024-25/1853]
. ROC/C-PACE/STK-2/248(2)/2024-25/1854]
. ROC/C-PACE/STK-2/248(2)/2024-25/1855]
. ROC/C-PACE/STK-2/248(2)/2024-25/1856]
. ROC/C-PACE/STK-2/248(2)/2024-25/1857]
ROC/C-PACE/STK-2/248(2)/2024-25/1858]
ROC/C-PACE/STK-2/248(2)/2024-25/1859]
ROC/C-PACE/STK-2/248(2)/2024-25/1860]
ROC/C-PACE/STK-2/248(2)/2024-25/1861]
ROC/C-PACE/STK-2/248(2)/2024-25/1862]
ROC/C-PACE/STK-2/248(2)/2024-25/1863]
ROC/C-PACE/STK-2/248(2)/2024-25/1864]
ROC/C-PACE/STK-2/248(2)/2024-25/1945]
ROC/C-PACE/STK-2/248(2)/2024-25/1946]
ROC/C-PACE/STK-2/248(5)/2024-25/1879]
ROC/C-PACE/STK-2/248(5)/2024-25/1880]
ROC/C-PACE/STK-2/248(5)/2024-25/1881]
ROC/C-PACE/STK-2/248(5)/2024-25/1882]
ROC/C-PACE/STK-2/248(5)/2024-25/1884]
ROC/C-PACE/STK-2/248(5)/2024-25/1885]
ROC/C-PACE/STK-2/248(5)/2024-25/1886]
ROC/C-PACE/STK-2/248(5)/2024-25/1887]
ROC/C-PACE/STK-2/248(5)/2024-25/1888]
ROC/C-PACE/STK-2/248(5)/2024-25/1889]
ROC/C-PACE/STK-2/248(5)/2024-25/1890]
ROC/C-PACE/STK-2/248(5)/2024-25/1891]
ROC/C-PACE/STK-2/248(5)/2024-25/1892]
ROC/C-PACE/STK-2/248(5)/2024-25/1893]
ROC/C-PACE/STK-2/248(5)/2024-25/1894]
ROC/C-PACE/STK-2/248(5)/2024-25/1895]
ROC/C-PACE/STK-2/248(5)/2024-25/1896]
ROC/C-PACE/STK-2/248(5)/2024-25/1897]
ROC/C-PACE/STK-2/248(5)/2024-25/1898]
ROC/C-PACE/STK-2/248(5)/2024-25/1899]
ROC/C-PACE/STK-2/248(5)/2024-25/1900]
ROC/C-PACE/STK-2/248(5)/2024-25/1901]
ROC/C-PACE/STK-2/248(5)/2024-25/1903]
ROC/C-PACE/STK-2/248(5)/2024-25/1904]
ROC/C-PACE/STK-2/248(5)/2024-25/1905]
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. ROC/C-PACE/STK-2/248(5)/2024-25/1907]
. ROC/C-PACE/STK-2/248(5)/2024-25/1908]
. ROC/C-PACE/STK-2/248(5)/2024-25/1909]
. ROC/C-PACE/STK-2/248(5)/2024-25/1910]
ROC/C-PACE/STK-2/248(5)/2024-25/1911]
ROC/C-PACE/STK-2/248(5)/2024-25/1912]
ROC/C-PACE/STK-2/248(5)/2024-25/1913]
ROC/C-PACE/STK-2/248(5)/2024-25/1914]
ROC/C-PACE/STK-2/248(5)/2024-25/1915]
ROC/C-PACE/STK-2/248(5)/2024-25/1916]
ROC/C-PACE/STK-2/248(5)/2024-25/1917]
ROC/C-PACE/STK-2/248(5)/2024-25/1918]
ROC/C-PACE/STK-2/248(5)/2024-25/1919]
ROC/C-PACE/STK-2/248(5)/2024-25/1920]
ROC/C-PACE/STK-2/248(5)/2024-25/1921]
ROC/C-PACE/STK-2/248(5)/2024-25/1922]
ROC/C-PACE/STK-2/248(5)/2024-25/1949]
ROC/C-PACE/STK-2/248(5)/2024-25/1950]
ROC/C-PACE/STK-2/248(5)/2024-25/1951]
ROC/C-PACE/STK-2/248(5)/2024-25/1952]
ROC/C-PACE/STK-2/248(5)/2024-25/1953]
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ROC/C-PACE/STK-2/248(5)/2024-25/1968]
ROC/C-PACE/STK-2/248(5)/2024-25/1969]
ROC/C-PACE/STK-2/248(5)/2024-25/1970]
ROC/C-PACE/STK-2/248(5)/2024-25/1971]
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Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1972]
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Ministry of Defence [Noti. No. 79]

Ministry of Defence [Noti. No. 80]

Ministry of Defence [Noti. No. 81]

Ministry of Defence [Noti. No. 82]

Ministry of Defence [Noti. No. 83]

Ministry of Defence [Noti. No. 84]

Ministry of Defence [Noti. No. 85]

Ministry of Defence [Noti. No. 86]

Ministry of Defence [Noti. No. 87]

Ministry of Defence [Noti. No. 88]

Ministry of Defence [Noti. No. 89]

Ministry of Home Affairs [Noti. No. A.V1.2/2025-Pers (AC)]
Ministry of Home Affairs [Noti. No. O.11-3785/2025-Pers-DA-I]

State Act [7]
Goa Reconstruction of Registers and Records Act, 2005
Goa Reconstruction of Registers and Records Rules, 2008

Goa Panchayat (Payment of salaries and allowances to the Sarpanch, Deputy Sarpanch, elected and
co-opted Members of Village Panchayat) Rules, 2002

Goa Panchayat Raj (Election of members to the District Planning Committee from amongst the
members of the Zilla Panchayat and Councillors of the Municipal Councils in a district) Rules,
2008

Goa Panchayat (Allotment of premises on rent built in Panchayat area) Rules, 2020
Goa Money-Lenders Act, 2001
Goa Money-Lenders Rules, 2008

State Rules [9]
Goa Grameen Urja Yojana (GGUY)
Goa Reconstruction of Registers and Records Rules, 2008

Goa Building and Other Construction Workers&apos; (Regulation of Employment and Conditions of
Service) Rules, 2008

Goa Panchayat Raj (Election of members to the District Planning Committee from amongst the
members of the Zilla Panchayat and Councillors of the Municipal Councils in a district) Rules,
2008

Government of Goa, Office of the Director General of Police, Group ‘C’, Non-Ministerial, Non-
Gazetted post, Recruitment Rules, 2008

Governor, Raj Bhavan, Goa, Group ‘D’, Non-Ministerial, Non-Gazetted post, Recruitment Rules,
2008

Goa Money-Lenders Rules, 2008
Goa Excise Duty (Amendment) Rules, 2008

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-0002881171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002377329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002377329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001629512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-0002881282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002770227

- 66 -

Government of Goa, Office of Commissioner of Excise, Group ‘C’, Non-Ministerial, Non-Gazetted
post, Recuitment Rules, 2008
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